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Shrl Oadillngana Gowd t May I

know whether any labour policy has been 
laid down at least in areas where the intensive 
schemes of the All India Khadi and Village 
Industries Board are in operation?

Shri Sfttlsh Chandra: Even in 
areas where intensive schemes are in 
opeiation, the workers are generally part
time. They are engaged in other occupa
tions and along with that, they do work 
in a particular industry as a subsidiary 
occupation. So, their position is not 
different from others.

Newaprlnt

*zi7(* Dr. Ram Subhag Siaght
Will the Minister of Commerce and 
Industry be pleased to state:

(a) whether the recent increase in 
the price of newsprint in Canada viill have 
any bearing on the prices of newsprint 
in India;

(b) if so, to what extent; and

(c) the extent to which the Nepi 
Newsprint Factory will be able to meet 
the situation?

The Mlniiter of Induttriaa (Shrl
ftanungo): (a) and (b). Precise infor
mation legarding the increase in the price 
of newspiint in Canada is not available 
at present. The natural consequence 
of an increase in price of a commodity 
like newsprint in one producing country 
is to enhance its prices all over the wojl(C 
other things being equal. As Canada is 
not the only country pioducing newsprint, 
it it not possible to precisely estimate the 
ejSect of itt action on woxld prices.

(c) It is not possible to forecast the 
position of the supplies from Nepa Mills 
•t present.

Dr. Ram Subhag Slnghi Is there
any proposal to increase the production 
of newsprint in the country during the 
Second Five Year Plan by esublishing 
another factory?

Shri Kanunfoi There are explora
tions now going on to find out whether 
newsprint could be produced from bagatte 
and oiher materiala.

Shri T. N. Slnght May I know whether 
Government are aware of ih  ̂ fact that 
there are two sets of prices ruling: one 
for those who ^ t  actual licences for the 
users of newsprint as rewspapermen, and 
the other for those who have o get news
print for their smill newspapers not being 
able to get licences ordinarily? If so, 
are any steps being taken by Government 
to enable the users of newsprint who are 
small newspaper owners to get the bene
fit of the lower price?

Th  ̂ Minister of Commerce and  ̂
Industry and Iron and Steel (Shri T. T. 
Krishnamachari): The question was
answered on a previous occasion on the 
floor of the House. The small newspaper 
owner who wants to import rcwsprint is 
given a licence on his executing a bond 
that it is for his own con sump ion. Such 
licences can be pooled by a dealer who is 
authorised to import by the import control 
authoriies. Those facilities are being 
provided for the small newspaper owner.

Shrl T. N. Singh: Are Government 
aware ĥat biggrr newspapers arc passing 
on their newsprint to boih 8m>U 
papers and publishers of books at Vfry 
nigh prices? If so, what steps are being 
taken in that direc ion?

Shri T. T. Krishnamachari: I am
graceful tr> »hc h^n. M mlv'r for *h» irfnr- 
mvion. If he could give me precise Infor
mation about the newspapers wl j^h do 
this, I shall be prepared to take action.

Second Flire Year Plan

*zi77. Shrl Gidwanl: Will the
Minister of Planning be pleased to 
state:

(a) whether it is a fact that the original 
estim<ite of new jobs to be created during 
the Second Five Year Plan was twelve 
millions; and

(b) if so, what is the present estimate ?

The Deputy Minister of Planninf 
(ShH S. N. Mishra): (a) Yes, Sir.

(b) Final estimates arc being worked 
out.

Shri Gidwanl: May I know if G ovm - 
ment have any figures now of the total 
n w b e r  of unemployed and under-employed 
In the country?

Shrl S. N. Mishra: For that purpose  ̂
a comprehensive survey is contemplated.

Shrl Oldwani: What will be the 
categories of jobs newly created ss a result 
of planning now and in the next Five Year 
Plan? I
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Shri S. N. MUbrat In the next Fire 

Year Plan ? As to that, I can glTc only a 
▼cry tentative overall figure. On our

r«ent working, it comes to round about 
millions.

Shri M. S. Oarapadai____________ ^____  jiyi MayI know whether it is a fact that after the 
next Five Year Plan period the jobs that are 
provided for the people would be juat 
adequate to absorb the new addition to the 
population ?

Shri S. N« Miahra: On the present 
estimate of the employment potential of 
the Plan, it would be less.

Salt
*ii7S. Shri Baaailali Will the 3itiniiter of Prodttcdon b» pleased to 

state:

(a) whether Government have since 
considered the various recommendations 
'Contained in the Fifteenth Report of the 
IBstimates Committee relating to the Salt 
Organisation; and

•
(b) if so, the action taken to implement 

^ e  following recommendations:

(i) exploitation of un-utiJiscd bitterns
available at Sambhar;

(ii) abolition of salt nominee system; 
and

tiii) removal of controlon trans
portation, distribution and sale 
of salt ? .

The Deputy Miniater of Production 
(Shri Satiah Chandra)t (a) and (b). 
TTie rrommtndations of the Eŝ îmates 
Oommittec relating to Salt Organisation 
are still under consideration.

Shri BantUalt May I know what is 
the percentage of salt in the salt bitterns 
available at Sambhar?

Shri Satiah Chandrat The comical 
•composition of the bitterns at Sambhar 
indicates that the percentage of saiium 
chloride is about 25.

Shri Banailal: What is the difficult 
in the way of the Government ab<̂ Iishing 
the nominee system srill prevailing in 
XJ.P. and other parts of the country?

Shri Satiah Chandrax The Central 
Oovemm-^nt have reconvnended to the 
State Government that the nominee system 
should be abolished. There was a 
conference also in May last, and various 
State Governments have talwn steps to 
abolish the nominee system. But due to 
the acute transport position, especially on 
the metre gauge system, some State Govem- 
mtms have thought fit to maintain some 
tort of control for the supply of salt at 
featonable rates.

Shri BantUalt May I know whether 
Goremment contemplate putting up 
any industiy at Sambhar for utilisation 
of the salt bitterns?

Shri Satiah Chandrai The bittern- 
salt residue— is really the concern of the 
State Government. The matcer is, however, 
being considered. As the Estimates 
Committee have made certain reconuncnda- 
tions in this respect the question will be 
looked into.

All India Radio

*1179, Shri M. S. Garupadaawamyt 
Will the Minister of Information and
Broadcasting be pleased to state:

(a) whether Hindi was made ui 
essential quali^cation for selecting Assis
tant Editors (English), News Division^ 
All India Radio;

(b) if so, the reasons thereof; and

(c) whether it is a fact that more posts 
were filled than the number advertised?

The Minister of Information and 
Broadcasting (Dr. Keskar)i (a) The
information supplied to the hon. Member 
that posts of Assistant Editor (English) 
were adtertised or recruited is not correct. 
The posts advertised were of Assistant 
News Editors only and they were meant 
mainly for the Hindi Section.

(b) Hindi news bulletins occupy a 
prominent and considerable place in the 
national news bulktins and Assistant 
News Editors are also required to do 
considerable work in original Hindi by way 
of news reporting, news casting, etc.
A sound knowledge of Hindi has, therefore, 
been held essential in respect of a certain 
proportion of Assistant News Edi ers.

(c) Originally, only three posts which 
were vacancies, could be advertised. At 
the instance of the Departmental Promo
tion Committee presided over by a member 
of the Union Public Service Commission, 
five more posts were reported to the Com
mission as those who held them temporarily 
were other incumbents.

Out of the 7 persons recommended by 
the Commission, the mother tongue of 5 
is not Hindi.

Shri M. S. Oampadas____  _ ayi May I
know whether it is a fact that the advcrise- 
ment was for the purpose of filling vacan
cies for the News Section (English) and 
whether it is not a faa that perwns who 
were working in the English Section of AH 
India Radio were also allowed to sit for the 
examination but afterwards they ^  
asked to take examination in Hindf f




